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2.50 

should take place and reports should be 
plaoed before the House. I hope. it i. your 
desire .... (Interruption) 

SHRI S. M. BENERJEE, I did not 
want a' discussi on; I wanted two state-
ments .... (Interruption) 

SHRI RAGHU RAM AlAR: You wanted 
a statement but others wanted a discussion. 
Many han. Members have made various 
stalements. r hope, it is your desire that I 
should convey it to the concerned Minister. 
I shaJJ do so. 

SHRI BI\KAR AU MIRZA : This is 
ver)' vague. Therr is no assurance. 

SHRI JYOTTRMOY BASU : Is the 
Foreign Trade Minister being requcstcri to 
make a statement in the afternoon about 
the Tea Board employees strike ? 

SHRI BAKAR ALI MIRZA : Sir. do 
you permit thi, evasion? There is no kind 
of an assurance. what is he golna to do ? 

MR. DEPUTY·SPEAKER : How can 
he gi ve an assurance ? He has to di scuss 
it with the concerned Minister. 

SHRI BAKAR ALI MIRZA : It has to 
be discussed. Thi. matter was raised before 
also and he must come prepared. 

SHRI RAGHU RAMAIAH :  I wlll 
convey to the Ministers concerned. 

SHRI BAKAR ALI MIRZA; He has not 
given any assurance .... 

MR. DEPUTY -SPEAKER: He has beard 
you. 

SHRI BAKAR ALI MIRZA : He has 
been hearing me for the last fortniaht. 

SHRr RAGHU RAMArAH : AI you 

wi II see from the Report of the BusinOll 
Advi80ry Committee which I am pJaciq 

before the House for adoption, all tbe loadon 
of the parti... who arc members of the 
Business Advisory ~ ~ IU", 

ted that eyeD no NC)oDay-Yet-Named motion 
8hould be taken up before tile FiDaIK:e Bill 
i& passed. The HoIN will appreciate OlD' 

difficulties. I will certainly ~ to the 
MiDiaten conCerned. 

13.40 brl. 

BUSINI!$S ADVISORY COMMmEE 
FORTY-SlXtll REPORT 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND fRA-
NSPORT· (SHRI RAGHU RAMAIAH) : 
I bell to move : 

"That this House do agree with the 
Forty-Sixth Report of the Business 
Advisory Committee presented to the 
House on the 12th March, 1970." 

MR. DEPUTY-SPEAKER: The ques-
tion is : 

"That this House do agree with the 
Forty-sixth Repon of the Business 
Advisory Committee presented to the 
House on the 12th March, 1970." 

The mol/on was i ~d. 

MR. DEPUTY-SPEAKER : Now, the 
House stands adjourned for lunch to moet 
again at 2.40 P. M. 

13.41 hn. 

~ Lok Sablra adjourned for Lunch tl/l 
forty mil/utes Pa.'t Fourteen of the Clock. 

The Lolo Sabha re-assembled after Lunch 
fit forty-four minutes past Fourtun of tM 

Clock. 

lMA. DEPVTY-iPEAKER in the Choir) 

RE: PROROGATION OF JAMMU 
AND KASHMIR LEGISLATURE 

MR. DBPtrrV-SPEAKER Mr. 
Ralhuvir Sinah Shastri. 

SEVERAl. RON. MbMBERS ros(.-

SHRI KANWAR LAL GUPTA CDolhi 

Sadar) : Sir, on 8 point of order. It I. a 


